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. PRERNA TYAG]

NOTARY

MUZAFFARNAGAR

=
'S

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 350 OF 2025

IN THE MATTER OF:

DR. SANDEEP PAHAL ...APPLICANT
VERSUS

STATE OF UTTARPRADESH &ORS. ... RESPONDENT(S})

REPLY AFFIDAVIT ON BEHALI-L OF THE UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE
ORDER DATED 21.07.2025 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW

DELHI "b"

|, Geetesh Chandra, aged about 47Year, S/o Shri Radhe Shyam
Chandra, presently posted as Regional Officer, Uttar Pradesh

Pollution Control Board (hereinafter “UPPCB”"), Muzaffarnagar, do
Q.

hereby solemnly affirm and state on oath as under: %/

1. That the deponent is working on the above mentioned post
and is the authorized officer in the captioned matter and
well conversant with the facts and circumstances of the
case and as such is well conversant and competent to
swear this affidavit. 4

2. That by mean of this present application the applicant has

raised the grievance against Respondent No. 4 - M/s.

Triveni Engineer and Industries Limited, a sugar unit in

SEP 2075 ;&M\/

17262 52?/2022 O
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Muzaffarnagar, Uttar Pradesh is operating by violating the
environmental norms. The Applicant further alleges that the
ETP’s, oil and grease trap are not operational and the
collection tank is overflowing and untreated effluent from the
industry is discharged in the local drain. *‘/K

4,
That the Applicant has filed the above noted Original
Application wherein following prayer is made:

a. Pass an order, directing the competent authorities
or concerned Respondents to take action as per
law to curb the water pollution. And

b. Pass an order imposing penalty upon the
Respondent No. 4 for violation of law and
spreading water pollution. Or

c. Pass any other order or further orders, which this
Hon’ble Tribunal may deem fit and proper in the

g

interest to save the.environment.

That the said Original Application came up for hearing on
21.07.2025 when this Hon’ble Tribunal issued notice and
direct the Respondents to file response/reply to the Original

k%

That a complaint .of spreading water pollution have been

Application.

received against Respondent No. 4, M/s Triveni
Engineering & Industries Ltd.,, Sugar Unit Khatauli,
Muzaffarnagar on dated 15.05.2025. In pursuance to the
above an inspection of Respondent No. 4 have been
undertaken by the officials of UPPCB, Muzaffarnagar on
15.05.2025. During the course of inspection, it was found
that sugarcane crushing work in the industry was closed

1/26252?/2022 1
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from 09.05.2025. Boiler of 65 TPH capacity was found
functional and 40 TPH capapity boiler was found closed but
pan washing etc. work was being done in the industry. %-:h
6. That further during the inspection, oil & grease trap installed /
in the ETP was found not operational and the collection tank
was found overflowing and a part of the untreated effluent
from the industry was being bypassed and discharged
uncontrolied into Bhud Islamabad drain. Effluent sample
have been collected from the final disposal point of ETP.
Water sample also collected of the drain and submitted in
the laboratory of the regional office for further physio
chemical analysis. i
A true copy of the inspection report dated 15.05.2025 is
being annexed herewith and marked as ANNEXURE-1.

A true copy of the analysis report is being annexed herewith
and marked as ANNEXURE-2. 10, {
|

7. That furthermore that on request of the unit in question,
made on Lims, Portal on 16.05.2025, an inspection has
been carried out by the officials of the UPPCB on
22.05.2025. During the inspgction a water sample has again
been collected and submitted in the laboratory of the
regional office. It is evident from the perusal of the analysis

report the parameters of the effluent is within a prescribed
W
norm. ’ 79

=

A true copy of the inspection report dated 22.05.2025 is
being annexed herewith and marked as ANNEXURE-3.

A true copy of the analysis report is being annexed herewith
and marked as ANNEXURE-4.

DRERNA THHG
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10.

.c\‘.

That in pursuance to the above and an observation made in
inspection report the UPPCB has issued a show cause
notice against the unit under Section 33A of the Water
(Prevention and Control of Pollution) Act, 1974, as
amended, as well as imposing environmental compensation
@ Rs. 30,000/~ per day for the period from 15.05.2025 to
21.05.2025 vide its letter dated 06.06.2025, which is in
effect at present.

A true copy of the show cause notice dated 06.06.2025 is
being annexed herewith and marked as ANNEXURE-5.

That with reference to the abovementioned show cause
notice dated 06.06.2025 a reply has been filed by the
Project Proponent on 07.07.2025 before the UPPCB.

A true copy of reply dated 07.07.2025 is being annexed
herewith and marked as ANNEXURE-6.

fa
="
That in continuation to the above reply an inspection of unit
in question has again been carried on 29.07.2025. During
the course of inspection, the unit was found non-operational
due to off-season and no hydraulic load was found in
Effluent Treatment Plant (ETP) and effluent generated from
the ETP was also not found to be disposed of.
A true copy of the inspection report dated 29.07.2025 is

being annexed herewith and marked as ANNEXURE-7.

PARAWISE REPLY:

That the contents of Paras 1-2 of the original application

need no reply. *)/
.t
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14.

T

18.

PRERNA
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18,

16.

That in reply to the contents of Para 3-4 of the original
application the abovementioned contents are retreated to

P

Wy
4

That in reply to the contents of Para 5-7 of the original

be true.

application it is submitted that necessary submission will be

urged at the time of hearing. p
"

That in reply to the contents of Para 8-10 of the original
application the contents of Para 9are retreated to be true.

That in reply to the contents of Para 11-12 of the original
application the contents of Para 10 are retreated to be true.

That the grounds of challenge are argumentative in nature
and the same will be replied at the course of hearing.

That the prayer clause is denied. T

That | state that everything stated above has been stated by
me in my official capacity on and derived from the official
records and | state that nothing material has concealed

therefrom . (
g ‘f

Yo
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VERIFICATION

Verified at Muzaffarnagar on this . © yﬁday of September, 2025
that the contents of the above affidavit are true and correct to the@;-
best of my knowledge and belief and nothing material has been "

concealed therefrom. M

Ao DEPONENT

@wﬁwfy LAMM
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9 ANNEXCRE- 9
e REGIONAL LABORATORY MuzaffarNagar
Sk UTTAR PRADESH POLLUTION CONTROL BOARD
Q}é‘?ﬂgﬁh Kamal Cinema Building,Railway Road, Muzaffarnagar
TEST REPORT: WASTE WATER LABORATORY
Ref No: 32041584/MuzaffarNagar/2025 Date:23/05/2025

1- Name of Industry: TRIVENI ENGINEERING AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI, M/s Triveni
Engincering Industries Ltd Village Sheikhpura Sugar Unit Khatauli, MUZAFFARNAGAR,251201

2- Address of Industry: M/s Triveni Engineering Industries Ltd Village Sheikhpura Sugar Unit
Khatauli, MUZAFFARNAGAR.251201

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Discharge of E.T.P.

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Raja Gupta; Junior Engineer (2) Ravish Pratap Singh; J. R.F

7- Colour and Odour: 70 Hazen Foul Smell

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 15/05/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 16/05/2025

12- Period of Analysis: 16.05.2025-21.05.2025

13- ULR Number: --

14- Sampling Plan/Ref. No.: --

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pH, APHA 24th Ed. 4500B: 2023 - 5.20 5.5-8.5 02-12
2 Suspended Solids , APHA 24th Ed. mg/l 216 100 (For Disposal 10-20000 mg/1
2540 D Total Suspended Solids dried at on Land)/30 (For
103-105 °C 2023 Disposal on
Surface Waters)
3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 1680 2100 10- 50000 mg/1
C Total Dissolved Selids dried at 180
°C 2023 _
4 | Total Solids, APHA 24th Ed.2540 B: mg/l 1896 Not Specified 10- 50000 mg/1
2023
5 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/] 142 100 (For Disposal | 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023 on Land)/30 (For
Disposal on
Surface Waters)
6 | COD, APHA 24th Ed. 5220 B Open mg/l 1072 250 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI), The Environment (Protection) Rules, 1986
source: www .cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for speeific purposc

Mate * | The results in the Test Report relate only to the items tested: 2, The report shall nut be reproduced-except m full, without the written permission of faboratary. 3, The test report pertains to the sample as
received in Lab,

Remark: N4
Digitally signed
G E ETES H by GEETESH
CHANDR cHanpra
Date: 20250527
A 19.17:22 +05°30

UPPCB/Regional Issue No.: 0 Issue Date:23.05.2025 | Page No.:Page 1 of 3
Laboratory MZN

Amendment No.:0 Amendment Date.:23.05.2025 | Approved by: TM Issued by: QM




Analysed by-

10

[Diwakar Dev Gahlot(JRF)]

Authorized by

Gitesh Chandra (RO)

29

Digitally signed
GEETESH  byGeetess
CHANDRA
CHANDRA pate: 20250527
: 19:17:37 +05'30"
Regional Officer

UPPCB/Regional
Laboratory MZN

Issue No.: 0

Issue Date:23.05.2025 | Page No.:Page 2 of 3 [

Amendment No.:0

Amendment Date.:23.(G5.2025

Approved by: TM issued by: QM J
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v REGIONAL LABORATORY MuzaffarN agar
W UTTAR PRADESH POLLUTION CONTROL BOARD
Faye prax Kamal Cinema Building,Railway Road, Muzaffarnagar

TEST REPORT: WASTE WATER LABORATORY

Ref No: 32041544/MuzaffarNagar/2025 Date:23/05/2025

I- Name of Industry: TRIVENI ENGINEERING AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI, M/s Triveni
Engineering Industries Ltd Village Sheikhpura Sugar Unit Khatauli, MUZAFFARNAGAR,251201

2- Address of Industry: M/s Triveni Engincering Industries Ltd Village Sheikhpura Sugar Unit
Khatauli, MUZAFFARNAGAR,251201

3- District: Muzaffarnagar

4- Description about sampling point: Drain of F actory outside the Premises

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1)Raja Gupta;Junior Engineer (2)RavishPratap Singh;J R.F

7- Colour and Odour: Colour- Brownish Foul Smell

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 15/05/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 16/05/2025

12- Period of Analysis: 16.05.2025-21.05,2025

13- ULR Number: --

14- Sampling Plan/Ref. No.: --

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

1 pH, APHA 24th Ed. 4500B: 2023 - 5.68 = 02-12

2 Suspended Solids , APHA 24th Ed. mg/l 164 = 10-20000 mg/1

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 1290 = 10- 50000 mg/l
C Total Dissolved Solids dried at 180
°C 2023

4 | Total Solids, APHA 24th Ed.2540 B: mg/l 1454 o 10- 50000 mg/1
2023

5 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/1 236 = 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023

6 | COD, APHA 24th Ed. 5220 B Open mg/l 1648 - 5.0 -100000 mg/1
L Reflux Method 2023 :

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specitic purpose
Note : 1 The resulls in the Test Report relate only 1o the items tested: 2, The report shall not be reproduced-except m full, without the wiitten permission of laboratory. 3, The test report pertains to e sample as

receaved in Lab,

Remark: NA
GEETESH Digitally signed
by GEETESH
CHANDR cHanpra
Date: 2025.05.27
A 19:18:05 +05'30"
UPPCB/Regional Issue No.: 0 Issue Date:23.05.2025 |Page No.:Page 1 of 3
Laboratory MZN
Amendment No.:00 Amendment Date.:23.05.2025|Approved by: TM Issued by: QM




Analysed by-

12

[Diwakar Dev Gahlot(JRF)]

Authorized by

Gitesh Chandra (RO)

Digitally signed by

GEETESH  eeresn

CHANDRA

C H A N D RA Date: 2025.05.27

19:18:20 +05'30"

Regional Officer

UPPCB/Regional Issue No.: 0 Issue Date:23.05.2025 |Page No.:Page 2 of 3
Laboratory MZN
Amendment No.:00 |Amendment Date.:23.05.2025 | Approved by: TM

Issued by: QM
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ANNEXORE-Y

T REGIONAL LABORATORY MuzaffarNagar

a;ﬂ"""“"%' UTTAR PRADESH POLLUTION CONTROL BOARD

Q%E!ﬂ""& Kamal Cinema Building,Railway Road, Muzaffarnagar

Ref No: 31950007/MuzaffarNagar/2025/paybasis ' Date:31/07/2025

1- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULLEMUZAFFARNAGAR

2- Address of Industry: SHEIKHPURA SUGAR UNIT KHATAULI;MUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet discharge of E.-T.P.

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Colleeted By: (1) Kunwar Santosh Kumar; A E.E (2) Raja Gupta; Junior Engincer

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Lirs PVC

9- Date of Sample Collection: 22/05/2025

10- Analyis Indented by: RO MuzaffarNagar

L1~ Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APIIA Standards

13- ULR Number; --

14- Sampling Plan/Ref, No.: --

15- Sampling Method Ref,: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Prescrvation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

1 pll, APIIA 24th Ed. 4500B8: 2023 - Tis 5.5-8.5 02-12

2 Suspended Solids , APIIA 24th Ed. mg/l 22 30 10-20000 mg/1

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids. APHA 24th Ed, 2540 mg/l 658 2100 10- 50000 mg/1
C Tetal Dissolved Solids dried at 180
— °C 2023
4 | Total Solids, APILA 24th Ed.2540 B: mg/l 680 Not Specified 10- 50000 mg/
2023 !
5 | BOD, APIIA 24th Bd, 3 day 27 °C I8 mg/l 19.0 30.0 1.0 -30000 mg/l
3025 ( Part 44): 1993 Bio 2023
6 COD, APHA 24th Ed. 5220 B Open mg/l 112 250 5.0 -100000 mg/1

Reflux Method 2023

Relerence- (1) General Standards Tor discharge of environmental pollutants arc as part-A Lffluent {Schedule-VI). The Environment (Protection) Rules, 1986
souree; www.cpeb.nic.in/General Standards pdf. Besides these standards, refer BPA standards for specific purpose

Mode o ] Ll results m the Test Report telate oaly o the items wsted: 2, The veport shall net be reproduced-eacept in full, without the weitten permnsson of laboratory. 3. The test report pertains b e sample as
recetved in Nab

Remark: N4 Digitally signed by

GEETESH ctersn

CHANDRA

CHANDRA vate: 2025 08,05
122733 40530
UPPCB/Regional Issue No.: 0 Issue Date:31.07.2025 | Page No.:Page ! of 3 ‘

Laboratory MZN i
Aomendment No.:0 Amendment Date.:31.07.2025 | Approved by: TM Issued by: QM j
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Analysed by-
[Ravish Pratap Singh(JRF), Diwakar
Dev Gahlot(JRF)]
Authorized by GEETESH j citaeameer,
CHANDRA 525
Gitesh Chandra (RO) Regional Officer
UPPCB/Regional Issue No.: 0 Issue Date:31.07.2025 |Page No.:Page 2 of 3 W
Laboratory MZN = !'
Amendment No.:0 Amendment Date.:31.07.2025 |Approved by: TM Issued by: OM __‘
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- REGIONAL LABORATORY MuzaffarNagar
% UTTAR PRADESH POLLUTION CONTROL BOARD
e Kamal Cinema Building,Railway Road, Muzaffarnagar
.. ORT
Ref No: 3 I95{}272fMuzaffarNagarlZO?.Sfpaybasis Date:31/07/2025

I- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULI:MUZAFFARNAGAR

2- Address of Industry: SHEIKHPURA SUGAR UNIT KIHATAULL,MUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Inlct of E.T.P.

§- Type of Sample (Grab/Composite/Integrated): Grab

6

Sample Collected By: (1) Kunwar Santosh Kumar; A E.E (2) Raja Gupta; Junior Engincer

7- Colour and Odour: Brownish Foul

8- Quantity and Packing: 2.0 Lus PVC

9- Date of Sample Collection: 22/05/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APHA Standards

13- ULR Number: --

14- Sampling Plan/Ref. No.: --

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collcction & Preservation of Samples

1_5. Parameter/Method Name Unit Results Standard Detection
N. Range
] pLl, APITA 24th Ed. 4500B: 2023 - 6.0 - 02-12 ]
A Suspended Solids , APIIA 24th Ed. mg/l 282 - 10-20000 mg/1

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APIIA 24th Ed. 2540 mg/l 1264 - 10- 50000 mg/l
C Total Dissolved Solids dricd at 180
I °C 2023
4 | Total Solids. APIIA 24th Ed.2540 B: mg/l 1546 - 10- 50000 mg/l
2023 !
5 | BOD, APLIA 24th Ed. 3 day 27 °C IS mg/l 632 - 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023 _
6 COD, APIA 24th Ed. 5220 B Open mg/l 1576 - 3.0 -100000 mg/l

Reflux Method 2023

Relerence- (1) General Standards Tor discharge of environmental pollutants arc as part-A LTluent {Schedule-VI). The Environment (Protection) Rules. 1986
sourees www.cpeb.nic.in/General Standards.pdf, Besides these standards, refer HPA standards for specific purpose

Mot | The resulis inthe Lest Repurt refare anly b the e tested: 1 The report shall not he reprodused-exeept 1n full, without the written permssion of faboratary. 3 The test report pertams to the sample as
receved o [Lah

Remark: NA

GEETESH Digitally signed
by GEETESH

CHANDR cHANDRA
Date: 202508 05

A 12:29:08 405 50

T S
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] REGIONAL LABORATORY MuzaffarNagar
Nl -""‘ UTTAR PRADESH POLLUTION CONTROL BOARD
»%!ﬁﬂ“‘ ? Kamal Cinema Building,Railway Road, Muzaffarnagar
e
Ref No: 31949878/ MuzatfarNagar/2025/paybasis Date:31/07/2025

- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULLMUZAFFARNAGAR

2- Address of Industry: SHEIKHPURA SUGAR UNIT KHATAULLMUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Discharge of S.T.P.

S- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Kunwar Santosh Kumar; A E.E (2) Raja Gupta; Junior Engincer

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 22/05/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APHA Standards

13- ULR Number: --

14~ Sampling Plan/Ref, No.: --

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Colleetion & Prescrvation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range
I pH, APHA 24th Ed. 4500B: 2023 - 7.6 6.5-8.5 02-12
2 Suspended Solids , APHA 24th Ed. mg/l 44 100 10-20000 mg/1

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APILA 24th Ed. 2540 mg/] 634 2000 10- 50000 mg/
C Total Dissolved Solids dried at 180
°C 2023
4 | Total Solids, APIIA 24th Ed.2540 B: mg/1 678 Not Specified 10- 50000 mg/l
2023
5 BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 22.0 30.0 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
6 COD, APIIA 24th Ed. 5220 B Open mg/l 124 250 5.0 -100000 mg/1

Reflux Method 2023

Reference= (1) General Standards Cor discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986
sourcer www epebnic.in/General Standards.pdf. Besides these standards, refer BPA standards for speeilic purpose

Note = T The resules in the Test Report rélate oaly to the items tested. 2. The teport shall not be reproduced-except m full, withoul the writtea permission of laboratory. 3. The test report pertmns to the sainple u
receved i Laly

Remard: NA
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B, = 23 91-8859108061-63
; éﬁ"ﬁ Wﬁﬂﬁ An nexu re'6 s@ \:rww.trivenigroup.com
Y ENGINEERING & INDUSTRIES LTD. 28
a "B
Ref.: TEIL/KHT/Sugar/2025 &35!1) Date: 27.06.2025

——

The Chief Environmental Officer (C-3)
U.P. Pollution Control Board

T.C.-12 V, Vibhuti Khand,

Gomti Nagar, Lucknow - 226010

Subject: Reply to Show Cause Notice dated 06.06.2025 regarding Inspection

conducted on 15.05.2025

Reference: Letter No. H-28978/C-3/Water/254/Muzaffa rnagar/2025 dated 06.06.2025

Dear Sir,

This has reference to the above-mentioned Show Cause Notice dated 06.06.2025,
received by us on 12.06.2025 at Triveni Engineering and Industries Ltd., Sugar Unit
- Khatauli, District Muzaffarnagar, pertaining to the inspection conducted on
15.05.2025.

Before offering our clarification/explanation/response to observation made in
your notice in question, we would like to state the following preliminary objections
to the entire process of inspection:

. The notice refers to some complaint alleging an unauthorized discharge from our

unit. However, we were not provided with any copy of the said complaint. Without
access to the complaint, we are unable to understand the nature and scope ofthe
allegation. As per the principles of natural justice, it is essential that any
document relied upon by the regulatory authority, including complaints, be
shared with the concerned party. We request that a copy of the complaint may
kindly be provided to us.

- Theinspectionis purported to have been carried out under provisions of The Water

(Prevention and Control of Pollution) Act, 1974, however no intimation was
provided to us. .

i
- While the notice refers to some inspection report and relies upon contents of the

same for issuance of the notice in question, however neither said report is shared
with us nor any other report related to samples collected is shared with us. Kindly
like to share same with us so that we can duly examine same & give a
comprehensive response.

At this stage in absence of the above document, primafacie we respectfully
submit the following factual clarifications in response to the observations
recorded in the notice in reference reserving our right to make detailed submission
upon receipt of above said documents. \

b

p—

Sugar Unit Khatauli : Vill. Sheikhpura, Khatauli-251 201-Muzaffarnagar (U.P.)

Principal Place of Business : Khatauli ¢ GSTIN : 09SAABCT6370L1ZW

Regd. Office : A-44, Hosiery Complex, Phase-I| Extension, NOIDA-201305 (U.P.)¢ CIN No. - L15421UP1932PLC022174
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Operational Status at Time of Inspection:

Itis alleged in the notice that Industry representative had informed that sugarcane
crushing operations was closed on 09.05.2025 & that pan washing process etc.
work was going on. In this regard we have to most respectfully submit that the said
observation is factually wrong as crushing operations for the 2024-25 season
concluded at 05:00 AM on 11.05.2025, as informed to all concerned authorities
through our letter Ref. No. TEIL/KHT/573-647 dated 1 5.05.2025 (Annexure-1). This
is what the representative had informed the inspecting team.

Infact, during the inspection, the 65 TPH boiler was in operation, which surely was
observed and may be also noted by the inspecting authorities. This itself is
suggestive that manufacturing was ongoing. We hereby clarify again that while
cane crushing had concluded, sugar processing activities continued until
20.05.2025. This is substantiated by the RG-1 register maintained under Rule 10
of the Central Excise Rules, 2002 (Annexure-2), and RT-8C Report dated
26.05.2025 submitted to the Statistics Department, Office of Cane
Commissioner, Lucknow (Annexure-3). Pan washing is a past-manufacturing
activity and could not have started before processing concluded. Hence, the
mention of pan washing in the notice is factually incorrect.

Oil & Grease Trap Observation

Itis alleged in the notice that during the inspection, the Qil and Grease Trap was
found non-functional. We respectfully clarify that the system was operational at
the time. The presence of floating materials such as foam or sludge may have led
to a visual misinterpretation, particularly as the inspection was conducted late at
night around 11:15 PM, under low-light conditions. These factors are not
indicative of a malfunction.

Assuming without admitting that the oil and grease trapper was non-operational,
it is pertinent to note that due to the inherent characteristics and viscosity of oil
and grease, these substances would have migrated to subsequent treatment
tanks and manifested visibly on the water surface. However, no such observation
has been raised in the notice in question, which strongly suggests that the trapper
was functioning adequately during the inspection. We further submit that our oil
and grease trap system is maintained regularly under a strict cleaning and
maintenance schedule.

Overflow of Effluent Collection Tank

It alleged in the notice that the inspecting team observed overflow in the effluent
collection tank. There was no overflow on the day of inspection nor any time
during active season. The effiuent collection tank is adequately sized to manage
peak flow, and no record of overflow exists. Assuming without admitting that any
apparent froth or surface activity was if at all visible may only be due to
mechanical agitation or pumping and does not amount to overflow. PTZ camera

\
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images from the inspection day are available for verification & live feeds must be
available with UPPCB & CPCB and no infraction has been reported.

Bypass Discharge to Islamabad Drain

It is alleged in notice that the inspection team found that portion of untreated
effluent was being discharged through a bypass in local drain of Islamanbad.

We categorically deny any discharge of untreated effluent into the Islamabad
drain. Our ETP system have been found to be operational and effectively working
at all points of time during various inspection in the past and no breach
whatsoever of any nature is ever reported. There is absolutely no reason or
occasion for us to bypass any untreated effluent anywhere and allegation of
bypass are merely speculative and scandalous.

In accordance with Charter 1 recommendations, we have installed flow meters at
all major effluent-generating sources including the Boiling House, Mill House,
Laboratory, Hazardous Tank, and Cooling Tower as well as at the ETP inlet. These
meters track the quantity of effluent generated as well as reached for treatment,
Logbooks for each point have been diligently maintained, and these were readily
available at the site during the inspection. However, it appears that these records
were not examined or considered during the inspection.

The loghook entries and flow meter readings clearly demonstrate that the entire
effluent generated was routed through the ETP for treatment [Annexure —4) There
is no bypass line or physical system in our plant that permits untreated effluent to
be discharged externally. The ETP continues to operate even after the crushing
season for the treatment of cleaning and wash water. Treated effluent is reused
for process requirements or applied on land for irrigation purposes. At no point is
any treated or untreated effluent discharged into any external drain. Even whole
process of ETP is covered by PTZ camera, feeds of which are directly relayed to
CPCB & UPPCB and no bypass or anything whatsoever has been noticed ever in
any feeds.

. Test Resulis

Some readings are referred in the notice from purportedly sample collected during
inspection and it is alleged that these readings are in excess of board standards.
In this regard we have to state that the sampling has not been done as per
procedure prescribed in law. We would like to bring to your kind attention that the
notice is issued under provision of The Water (Prevention and Control of Pollution)
Act, 1974. Accordingly, the procedure laid down under Section 21 of The Water
(Prevention and Control of Pollution) Act, 1974 for the lawful collection of samples
ought to have been followed. This procedure was not followed during the said
inspection. As you are aware, the law mandates that samples must be collected
in the presence of the occupier or their authorized representative, following prior
written notice, and one part of the duly sealed and signed sample must be handed

\
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over to the occupier. However, in this case, no such legal formalities were
followed. No prior notice was issued, the sample was not drawn in presence
occupier or duly authorised representative, and no portion of the sample was
handed over to us. These procedural safeguards are not mere technicalities but
are essential legal requirements intended to ensure transparency, accuracy, and
fairness. In the absence of these, any findings based on such sampling lack
evidentiary value and cannot be treated as a valid basis for regulatory action. In
any case notice only records reading but does not still serve the complete report.
Complete report of sample is collected itis not possible to comment on readings.

Even Otherwise the outlet of our Effluent Treatment Plant (ETP) is equipped with
an Online Continuous Effluent Monitoring System (OCEMS), which transmits real-
time data directly to the servers of the CPCB and UPPCB. These systems are
designed to immediately generate alerts to the concerned authorities in case of
any deviation from the prescribed parameters. In the present scenario, no such
alerts were triggered, which is self-explanatory and confirms that our treated
effluent has consistently remained within the permissible limits. Parameters such
as BOD, COD, TSS, and pH have been well maintained. Hence, it is evident that
the unit is in full compliance with the environmental norms prescribed by the
Board.

To demonstrate our commitment to compliance and transparency, we voluntarily
gotour effluent samples collected and tested on 16.05.2025 from an independent
iNABL-accredited laboratory. The results clearily show that ali parameters were
within the prescribed limits (Annexure - 5).

It would not be out of place to also point out that during a third-party inspection
conducted on 19.12.2024 under CPCB direction, the ETP was found operating
satisfactorily. Effluent samples drawn during that inspection were found to be
within the limits. Please refer to Letter No. H-25668/C-3/Water/254/
Muzaffarnagar/2025 dated 12.03.2025 (Annexure - 6). The test results cited in the
notice for the final disposal point are inconsistent with the actual facts.

. Source of Pollution in Islamabad Drain cannot be ignored.

The Islamabad drain serves a population of approximately 17,000 residents from
Khatauli Gramin (Bhoor Islamabad) village alone. It also receives wastewater from
nearby villages, including Ladpur, Ganghdhari, and Yahiyapur. It is subjected to
multiple external sources of pollution, such as unauthorized activities like cattle
washing, animal slaughtering, battery manufacturing, and electroplating. These
activities routinely discharge high-strength organic and chemical waste into the
drain. Therefore, the presence of pollutants in the drain water may be attributed to
these external sources rather than any operations conducted by our unit.

We also got samples of Islamabad drain near rajvaha also collected and tested
from Environment Management centre (Independent NABL-accredited
laboratory). The report of the same shows presence of chemicals like Arsenic,

L2
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lead etc. which are not characteristics of industrial effluent from sugar products
rather a strength of other sources of pollutants. Therefore, any contamination in
the drain is likely attributable to these unregulated sources and not from our unit's
operations. We have video feeds of sample collected and tested by us also
available with us to show date and time of sample collected by us as referred
above, in case your goodself like to see them we can supply a copy thereof. You
may kindly let us know.

In view of the above, the unit is fully compliant and has not caused any
environmental damage.

Therefore, there is no reason for any action as menticned in para 1,2 ,3 of the show
cause notice in question nor there is any ground for imposition of any
environmental compensation. We hope that all the points mentioned in the above
notice have been addressed to your entire satisfaction. We have always been fully
compliant and maintain all the parameters issued by the authorities from time to
time Accordingly, we humbly request your good self to kindly withdraw the show
cause notice under reference Should your goodself need any further clarification
or better understanding or for better appreciation of our response to each
observation above afford hearing in person.

Thanking you.
Yours sincerely,

For Triveni Engineering & Industries Ltd.
Sugar Unit— Khatauli

\..

Authorized Signatory

% 31 \/Co/py to: Regional Officer, UPPCB, B-6, New Mandi, Muzaffarnagar (U.P.) - 251001

Enclosures: As mentioned above.
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/ ?;'mem (, +91-0850108001.63
+ - #ENGINEERING & INDUSTRIES LTD. : il o b

RelMou: TEIL KITT/ E72-64% , 15% May 2025
The Chief Director (Sugar),
ﬁom_ ear of India

inistry of Consumer Affairs, Food & Public Distritwition
(Deptt. of Faod & Public Distribution) :
Directorate of Sugar Krishi Bhawan, New Delhi

Deat Bit,

We wish 10 inform you that we have finally closed our erushin i .
; : : g operation for the season 2024-25 at
(1§:00 AM on §1-05-2025. ¥ |

This is for your kind information,
Thank yol, :

Yours Sincercly,
FOR TRIVENL ENGG. & INDUSTRIES LTD.
SUGAR UNIT - KHATAULI

by

L
OCCUFIER.

Copy thie L

I.TPEG Cane Commissioner, U.P. Lucknow. N ~ Foryourkisd

2. District Magistrate, Mﬂzammsa'rm@mtwagi}pmsmmi information &

3. The Sub-Divisional Magistrate, Khatauli / Jansath / Budhana / Shamli. record please.

4. Dy. Jzné Commissinnar, Salamanpur/Metzar.

= 5. District Cane Officer, Muzaffamagar / Meerut / Baghpat / Shariti
6. Dy. Sugar Conymissioner, Ganna Bhwan, Pandav Noger, Mecrut:
» . Inspector, Central Excise & Customs, Khatanl,
"B ASSH, Collector Central Excise, Muzadffemngar,
9. District Exciss Officer, ULP;, Excise, Muzaffarnagar.
10. The Supdt. Cenrral Bxxlse & Customs, Ayas Vikas, Rhatanll,
T1. The Inspector Incharge, UP. Excise, Sugar Mill, Kbatauli |
oo Oticer, Cirealir Road, Muzaffs " :
% 'llﬁo Su:crcmy. (:sa,ut:rf;t Development UM.Wmeﬂmmm@umemﬂmammdgm&
14, Sr. Canz Deyelopment Inspecior, Councils Rhatauli /Budhana/Shamli/T ttawiMormalSakoti/Daursla/Ramala/Mawana/Maliyana.
15. General Manager, Ramala Sefikard Chini Mills Lid, Ramala, District Baghpat.
16. Diredtor Geoeral ISMA, NewDellt. =~
17. Seeretary, West UP. Sngmmm@wwu
{i Ts?f’w Cg:g'fg?msufg‘mmm&fm Ministy 6§ Food & Civil Piblic Supplies, Krishi Bhawan; New Delhi:
20, The Director, Natlonal Sugar Institute, Kanpyr. o
2% % Secretary, Govt. of UP, Deptt. of Siigar, Arinexs Bhawar, Luckiow,
92 The Dy Labour Cownmissioner, Saharsnpur
23.TheDy. Iéhﬂm'mmmisﬁc%;; Meerut. E— )
%%ggmmm«mmsmrmﬁmmmmwmcmmu
27, The Direetor b Factories, UP. Saryodays Nagar; Kaapur:
28. Asst Director of ant?fw g% L . .
; Exctsy. P, Pollution Contsol Boasd, Lucknow, o ‘
- g%?ﬁ%&iiﬂ%a, U.P. Pollutisn Confrol Board, 6-B New Mandi, Near Radha Krishna Mandir, Muzaffamagsr— 25 1001,

, The SH.O. Police Kotwali, Khataull. A ey o > -
gi_ Teivenl Engineering & Industrles Limitéd, 1.0, Noida /Deoband/Rankol/Chandanpuy/Sghtgaeant Nagel/ Mifek Narayanpus
Vs> o
/i‘:{/ /_\ ’:\“\
5 o \
_ =

: Sugar Unlt m;a;a;g: : Vill. Shelikhpura, }éi;gtguéb%g; 52({;&_2&) s @ ager - OCCUPIER
Offico : A-44, Hasléry Complex, Phasa-ll Extansion, NOIDA- SREROAAIN e
i Pdncipal Placa of Business : Khatauli +_G_STIN 1 D9AABCTE3TEEZY 1/
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CIRCLE : SAHARANPUR

FORM RT. 8(C) 5/A

DIVISION : MUZAFFAR NAGAR

(FOR CENTRAL SUGAR FACTORIES)
FINAL MANUFACTURING REPORY FOR THE SEASON 2024 - 2025

NAME AND ADDRESS OF FACTORY

(RULE - 83)

RANGE ; KHATAULI

: TRIVENI ENGG. & INDUSTRIES LTD,
SUGAR UNIT- KHATAULY,

3

REGISTER NO. GF FACTORY 15/14
CLARIFICATION PROCESS USED : DMPIE({Defeco melt phosphotation and fon exchange).
S. NO PARTICULARS ‘ THIS SEASON R
2024 - 2025 2023 - 2024
1. |TIME ACCOUNT | ' )
DATE OF START 251002024 at 11:00 Hrs. | 2771072023 at 11:00 Hes.
10/05/2025 at 5:00 He. 09/0SI2024 at 1:00 Hr.
DATE OF CLOSE (Calender date 11.5.25) (Calender date 10.5.24)
GROSS SEASON (days) (f) 197.75 195.58
DURATION OF SEASON (o) 171.00 163.55
TOTAL HOURS ACTUAL CRUSH 3762.10 3558.20
TOTAL HOURS LOST 983.90 1095.80
I) PROCESS 0.00 0.00
II) MECHANICAL 36.17 36.63
IIT) CO-GEN 1.88% 4.05
IV) CANE SHORTAGE 852.05 997.62
V) FESTEVEL 0.00 0.00
VI} INCLIMENT WEATHER 48.55 .00
VII) GENERAL CLEANING 42.50 54.85
VIIIY MISCELLANFOUS 2.75 2.65
2. |CANE CRUSHED )
I) OWN ESTATE CANE Qtis. 0.00 0.00
II) GATE CANE Qtls. 6970277.66 6945102.11
III}OUT CENTER CANE ( ROAD) (a) Qtls. 18110435.70 17042907.58
IV} TOTAL Qtls. 25080717.36 23588009.69
3. |JUICE ANDG ADDED WATER : R
AVG. GROSS MIXED JUICE % CANE % 114,77 117,13
CORRECTION % MIXED JUICE % 0.76 0.78
AVG. NET MIXED JUICE % CANE Y 113.90 116,24
{TOTAL NET MIXED JUICE OBTAINED Qtls. 28567205.00 27877505.00
AVG. ADDED WATER % CANE % 43.17 45.86
4. |SUGAR: Total sugar bagged
I) NO. OF BAGS {a} 25Ks Nos, 0.00 0.00
I {b) 50 Kg Nos. 5087440.00 5226196.00
i (c) 100 Kg Nas. 0.00 0.00
II) QUANTITY (£S8) Otls. 2543720.00 2613058.00
* {BISS) Brown Qtls. 5020.00 4076.00
Total Quantity Otls. 2548740.00 2617174.00
SUGAR IN PROCESS, TF ANY Qtls, 159.00 541.00
TOTAL SUGAR MADE Qtls. 2548939.00 2617715.00
SUGAR RECO. FROM PREVIOUS SEASON'S LEFT IN PROCESS MATERIAL otls. " aan Boan
SUGAR RECO. FROM B.1.S.S. SUGAR -2023-24 Otls. 3687.00 2930.00
SUGAR RECO. FROM DAMAGED SUGAR (2023-24 & 2024-25} Ouls. 9730.00 8356.00
TOTAL NET SUGAR MADE otls, 2535043.00 2606329.00
5. |MOLASSES ' ;
TOTAL MOLASSES SENT OUT Gtls, :!.225680.00 1054490.00
MOLASSES IN PROCESS, IF ANY Qtls. 472.00 418.00
TOTAL MOLASSES PRODUCED Qtls. 1226152.00 1094908.00
MOLASSES RECO. FROM PREVIOUS SEASON'S LEFT IN PROCESS MATERIAL Qtls. 499,00 286.00
MOLASSES RECO. FROM B.L.5.5. SUGAR -2023-24 Gtls. 450.00 2042.00
MOLASSES RECO. FROM DAMAGED SUGAR (2023-24 & 2024-25) Qtis. 604.00 2544.00
TOTAL NET MOLASSES PRODUCED Qtls. 1224599.00 1090036.00

# B.LS.S. sugar above 90 'deg. Paoi.

A
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S.NO PARTICULARS sl LAST SEASON _
2024 - 2025 2023 - 2024
6. |RECOVERY i '
AVG. RECOVERY OF SUGAR % CANE 10.11 10.87
AVG. PRODUCTION OF FINAL MOLASSES % CANE 4.88 454
BAGASSE PERCENT CANE (e) . 28.40 28.73
FILTER CAKE PERCENT CANE 4.44 4.45
7. |STORE USED
COAL PERCENT CANE
FIRE WOOD PERCENT CANE
OTHER FUEL % CANE FURNACE OIL Lirs.
BAGASSE PERCENT CANE ) % 5.62 7.43
[EXTRA BAGASSE % CANE % '
TOTAL BAGASSE % 5.62 7.43
LIME PERCENT CANE %
{a) Process % 0.09327 0.09632
(b) Inj+ETP % 0.00340 0.00500
[LUBRICANTS (oil & grease) Kg / 100 Qtls cane 0.16953 0.20274
GUNNY BAGS of 100 Kg. FOR SUGAR _Nos. / 100 Qlls cane
GUNNY BAGS of 50 Kg. FOR SUGAR _ Nos. / 100 Qtis cane 0,00000 0.42660
H.D.P.E. BAGS 0f 25 Kg. FOR SUGAR _Nos, / 100 Qtls cane
H.D.P.E. BAGS of 50 Kg. FOR SUGAR _Nos. / 100 Otls cane 20,32430 21.39410
SEED SLURRY Ka / 100 Qtls cane 0.01902 0.01092
WASHING SODA Kg / 100 Otls cane 0.00063
CAUSTIC SODA "Kg / 100 Qtls cane %Ya 0.29884| 0.43003
HYDROCHLORIC ACID Kg / 100 Otis cane % 0.29635 0.20713
PHOSPHORIC ACID Kg / 100 Qtls cane % 0.46893 0.49066
BLEACHING POWDER Kg / 100 Qtls cane 0.00000 0.00000
BACTERIOCIDES Kg / 100 Qtls cane 0.09669 0.10464
DEXTRANASE ENZYME Kg / 100 Qtls cane 0.00000 0.00000
ALPHA AMALYASE ENZYME Kg / 100 Qtls cane 0.01256 0.00980
ANTI FOAM Kg / 100 Otls cane 0.00140 0.00275
VISCOCITY REDUCER Kgf100 Qts Cane 0.04864 0.02939
FLOi.’:(':I.lLEf\I'l'(ReﬁneryIr & clarification) Kg / 100 Qtls cane 0.07695 0.07879
REFINED SALT (for refinery) Kg / 100 Qtls cane 2.47602 2.92855
COLOUR PRECIPITANT (for refinery & raw ) _Kg / 100 Ofls cane 0.11822} 0.14278
DESCALENT J Kg / 100 Qtis cane 0.02432 0.03252
8. |ANALYSIS
CANE Sugar % 1253 13.27
Fibre % 13.29 13.51
PRIMARY JUICE Sugar % 14,93 16.09
Brix %o 18.02 19.09
Purity 82.85 84.28
™ IMIXED JUICE |Sugar % 10.53 10.94
Brix % 12.95 13.24
Purity 81.31 82.63
|LAST EXP. JUICE Sugar % 1.43 2.04
Brix % 1.95 2.73
[Purity 73.33 74.73
CLARIFIED JUICE Sugar % 10.50 11.01}
Brix % 12.85 13.24
{Purity 81.71 83.16
Vaccuum filter Juice Isugar % 8.86 9.86
IBrix %% 1135 12.39
Purity 78.06 79.58
Defecated Syrup Sugar % 56.65 58.22
Brix % 69.71 70.35
Purity 81.27 82.76
Clarified melt Sugar % 59,64 58,55
Brix % $0.36 60.25
Purity 98.81 98.84

52
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S. NO PARTICULARS THE SEASON | LAST SEASON
2024 - 2025 2023 - 2024
MASSECUTTE ’ i

MASSECUITE-R1 Brix % 90.26 20.34
ipurity 98.56 98.16
MASSECUZITE-Raw {Brix % 92.22 92.18
Purity 87.07 88.29
MASSECUTTE-B Brix Ve 95.16 £5.04
Purity 75.04 76.10
MASSECUITE-C Brix % 100.40 100.49
Purity 53.38 54,69
MASSECUITE-C 1 Brix % 96.21 95.50
Purity 67.25 67.41

|MOLASSES '
R1-HEAVY Brix % 72.52 74.32
Purity 65,49 95.59
R1-LIGHT Brix % 73.74 72.34
Parity 97.51 97.52
Raw-HEAVY Brix % 78.59 7773
Purity 74.67 76.06
IRaw-LIGHT Brix % 67.44 66.36
Purity 86.34 87.55
B-HEAVY (This Season 08.01.2025 TO Season End} B Brix % 83.46] 83.91
(Last Season 30.12.23 TO 03.04.2024) Putity 53.52 54.90
{B-LIGHT Brix % 77.72 B
{purity 93.59 -
C1-HEAVY Iarix o 82.90 84.56
Purity 46.72 45.43
C- LIGHT Brix % 78.74 78.28
Purity 73.38 73.45

9. [SUGAR
I) WHITE SUGAR BAGGED (d) Sugar % 99,97 99.97
Moisture % 0.02 0.02
FINAL MOLASSES as B-Heavy { This Season 25.10.24 to 07.01,2025) & Sugar % 40.87 41.36
|Last Season (27.10.23 to 29.12.23 + 04.04.24 to season end) Brix % 84.31 84.79
Purity 48.48 48.77
FINAL MOLASSES as C-Heavy ( This Season 08.01.25 TO Season end) B Sunar % 30.79 30.66
Last Season (30.12.23 ta 03.04.2024) Brix %o £6.58 B8.14
Purity 35.56 34.79
FINAL MOLASSES (as B-Heavy+C Heavy This season & Last Season) Sugar % 35.27 37.16
Brix % 85.57 56.11
R 1 Purlty 41.22 43.15
BAGASSE |Sugar Yo 1.88 1.83
Water % 50.62 50.38
Fibre % 46.81 47.04
FILTERCAKE Sugar % 2.65 2.70
10. |MILL EXTRACTION, BOILING HOUSE EXT., AND OVERALL EXTRACTION

MILL EXTRACTEON 95.74 95.82
|REDUCED MILL EXTRACTION 96.03 96.18
|BOILING HOUSE EXTRACTION 84.27 85.46
IRE. BOILING HOUSE EXTRACTION 87.93 87.80
OVERALL EXTRACTION 80.68 £1.89
REDUCED OVERALL EXTRACTION 84.43 84.44

]
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i1, SUGAIR ‘BI_\LQNCE

S0 BT e A ' THISSEASON |  LAST SEASON
2024 - 2025 2023 - 2024
1. |SUGARIN CANE i ' X ' 1253 ; 13.27,
2. |SUGAR IN MIXED JUICE B 11.99 12.71
3. [SUGAR IN BAGASSE ' 0.53 0.55
4. |SUGAR IN FILTER CAKE ' 0.12 0.12
5. |SUGAR IN FINAL MOLASSES : 1.72 1.69
6. |SUGAR IN SUGAR i ' 10.10} 10.86
7. |SUGAR UNDETERMINED ' 0.05 0.04
8. |TOTAL SUGAR LOSSES (In bagasse filter cake 2.42 2.40
{molasses undetermined.) o G|

We hereby deciare that the figures given in this return are complete and true to the best of our knowledge and belief.

e N e “/‘_Q@j\_ e
AP, Gupta Rajesh Singh Kuldezp Raj:,t:i/ 0, P. Mi Dr.Ashok Kumar

DGM(Prod.) DGM(I&D-Sugar) GM({Cane) GM(E) VP(S)

DATE: 26/05/2025

a) Outstation cane is the cane weighed and purchased at a center other than at the factory gate.

b) For carbonation factories only.

<) In the case of three massecuite system, brix & purities of C-Heavy & D-Light molasses are not
be giveen.

d) Sugar means * Direct pol’

e) Bagasse percent cane= 100 + added water percent cane - mixed juice {gross) percent cane.

f) Gross season means the total number of days from the date of start to the date of cicse both
days inclusive.

g) Duration of season ,this is calculated by dividing the total hours actual crushing by 22.

o4
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Triveni Engineering & Industries Ltd., :
Sugar Unit, Khatauli
Additional Informalion Along With The Final Manufacturing Report
s. This Season Last Season
No. SARNEEBEARS 2024 - 2025 2023 - 2024
1 ||Mill Extraction 95.74 95.82
2 |Boiling House Extraction 84.27 85.46
3 [overall Extraction 80.68 81.89
4 |reduced Mill Extraction 1
iia) Noel deer 56.03 96.18
b) Mittal 95.98 95,90
5 |Reduced Boiling House Extraction
a) Gundu rao ' 87.88 87.91
b) Noel deer 87.93 87.80
6 {Reduced Overall Extraction i
a) Gundu rao 84.35 84.30
b) Noel deer B84.43 84.44
7 |lundiiuted Juice Loss in Bag. % Fibre 30.53 28.76
8 |Added Water Ext. M1 % Added Water 77.24 77.66|
9  |virtual Purity Of Final Molasses 40.63 40,88
10 |Brix Free Cane Water % Cane 0.80 2.00
11 ||Added Water % Fibre 324.78 339.45
12 |Rate Of Crushing Per 24 Hours |
__|la) Including stoppage Qtls. 126830.00 122649.00
b) Excluding stoppage Qtls, 160000.00 160000.00
13 |Down time % 20.73 23.34
14 |E.R.Q.V.
a) M.J./P.3. 97.16 97.03
b) L.M.1./P.1. 82.46 82.84
15 ||MASSECUITE % CANE
With C-heavy | With B- heavy | Total With C-heavy | With B- heavy | Total
a) R1 - MassecuiteYocane 24.41 19.35]  22.40 25.77 21.47| 23.47
b) Raw Massecuite % cane 21.02 18.46 20.01 23.97 19.85| 21,76
c) B - Massecuite % cane 13.05 10.97 12,23 13.90 9,971 11.80
dY C - Massecuite % cane 5.97 3.60 6.48 3.01
e) Cl1- Massecuite % cane 3.92 2.37 0.72 0.33
TOTAL 68.37 %2.78] 6061 70.84 51.29] 60.37
16 [steam % Cane 48.48 49.88
17 lPower Consumption(Kwh/Ton cane) 25.16 25.59
18 [|Bagasse Sent to co-genration plant 22.56 20.54
19 |Jawa Ratio £3.91 82.46
20 |Clarification Efficiency 3.57 4.57
21 |[pry Milling Factor 70.73 70.35
22 JGrade Wise Sugar Production (QTLS) Bags Yoage Bags_ %age
L-31 494911.00 19.42 381453.00 14.57 il
M-31 2039640.00 80.03 2205273.00 84.26
S-31 9169.00 0.36 26372.00 1.01
L-30 - - - -
M-30 - - - -
5-30 = = o 2
BiSS {Brown, White & Powder) 5020.00 0.20 4076.00 0.16
_TOTAL 2548740.00 100.00 2617174.00 100.00
5 Ty (g‘
ot |
P, Gupta Rajesh :';i{gh Kuldéep Rathi 0. P. Mishra Dr.AshSK Kumar
DGM{Prod.) DGM(I&D-Sugar) GM(Cane) GM(E) VP(S)
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lNDUSTRIAL EFFLUENT TEST REPORT

SAMPLING DETAILS

| Report No. ET &
Work Order No.

& Date : 84430/25 & 16.05.2025

Laboratory Sample Code : EMC/WS/84554/25 !

Name and Address of

Customer

| Samiple Descriptii;ﬁﬁ i;Pe 1)

Sugar Unit, Kha

Distt.-Muzaffarnagar, U.P,

Date: 23052025

| M/s Triveni Engineering & Industries Ltd. r

tauli, i

Order Reference :
Through e-mail

ETP Inlet Sample

Sampie Collected by

Sample Collected by L;Ec‘ira"tvér'y
Representative

Sampling Location

Industrial premises

Sample Quantity / Packing

2 Ltr.x1 No. PVC can
300 mi Sample for BOD Bottle

Date of Samplmg

16.05.202

5

Date of Receipt of Sample

Sampling Procedure:

As per IS: 3025 (Part 1) 1387 Reaff. 2019

AN 0320

Date of Start of Analysné ' 17.05.2025 T Date of Completlon of Analysis . 2aesoms |
PHYSICAL PARAMETERS
5. No. Test (s} Conducted Unit Test Results I Standards (Effluents | Test Method {15 3025)
discharging in stream) i
1, Total Suspended Salids | mg/L ! 276 25.0 " 153025 (Part 17) 1984, Reaff. 2023
I e S #
2. Total Dissolved Solids mg/t ' 1250 ! 1800 1S:3025 (Part 16} 1984, Reaff. 2023 |
& [Totlseds [ gl I 1526 I m 115:3025 (Part 15) 1984, Reaff. 2023
1 ! | TR R
CHEMICAL PARAMETERS
5. No. Test {s; Conducted Unit | Test Results Standards {Effluents Test Methad (1S 3025)
I ' digcharginginsweam) |
1 pH 6.1 5585 15:3025 [Part 11) 1983, Reaff. 2022
2 |8oOD mg/L ; 630 30 15:3025 (Part 44) 1993, Reaff. 2023
3 een ] mg/t | L R e 250 15:3025 [Part 58) 2006, Reaff. 2073
4 Oil & Grease mg/L 12.6 10 15:3025 {Part 39} 1991, Reaff 2019
5. | Arsenic me/L N.D 02 15:3025 (Part 42) 1992, Reaff. 2019
(LOQ-0.01 mg/t)
6 | Lead mg/L BOL 01 1$:3025 (Part 47) 1994, Reaff 2019
R _(LOQ-0.01 mg/i) _
7. Zinc mg/L 1.20 50 15:3025 {Part 49} 1994, Reaff, 2019
8. | Chromium mg/L 8DL 20 | 15:3025 [Part 49) 1994, Reaff. 2019 __
[LOQ-0.01 mg/fl) | [
g, Nickel meg/L N.D 3.0 | 15:3025 {Part 54} 2003, Reaff. 2019 !
(LOG-0.01 mg/l) |

N D. - Nat Detectable; B.D.L - Below Detection Limit; LOQ- Limit of Quantrflcahnn

pela Sty K (o,
B! Authorized Sign atory
i DIRECTOR
s s Gl EnvironmentManagementCentre
Remarks: “"Q <.

= The abave results are related only te tests performed on the sample. |
= This report is not ta be reproduced whally or in part & can not be used as gvidence in the court of law & s!wuld
any advertisin media without our special permission in writing,

Sample will be destroyed after 15 days of reporting unless otherwise specified.

Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.
Result in parentheses is from subcontractor.

-
L]
L]

(& +91-9837112409
+91-9534044038

++ ashwani_lukhani@ediffrnoll. com
conioct@emctestinglaboratories.com

. www.emcteslinglaboratories,com

‘of product Is neither infer

Khasra No. 1102
Industrial Area. Salempur Rajpu

Roorkee - 247 647 (Uttarakhand)

Khasra No.-1102, Indl, Area
Jientadirdajputan, Rooriee

T

fcm" >0E




Report No. ET & A/WS/84493/25

INDUSTRIAL EFFLUENT TEST REPORT

SAMPLING DETAILS

Laboratory Samp!e Code

| Work Order No. & Date : 84493/25 & 16.05.2025

C/W5/84557/25 |

Date: 23.05.2025

- Name and Address of

i

M/s Triveni Engineering & Industries Ltd.

| Customer Sugar Unit, Khatauli,
; Distt.-Muzaffarnagar, U.P.
; Sample Description/Type ETP Outlet Sample Sample Collected by

Order Reference : “g
Through e-rmail

Sample Collected t by Laboré_t_or';_ 4
Representative

' Sampling Location

InEus_trial premises

Sample Quantity / Packing

2 Ltr. x1 No. PVC can
300 ml Sample for BOD Bottle

| Date of Sampling 16.05.2025 Date of Receipt of Sample 16.05.2025
| sampling Procedure: | As per IS: 3025 (Part 1) 1987 Reaff. 2019 i
| Date of Start of Analysis 17.05.2025 | Date of Completion of Analysis | 23.05.2025 f
PHYSICAL PARAMETERS
| S.No. | Test(s)Conducted |  unit | TestResuhts Standards (Effluents Test Method {15 3025) |
discharging in stream) !
1 Total Suspended Solids | mg/L 24 25.0 15:3025 {Part 17) 1984, Reaff, 2023 i
2. | Toul Dissolved Soiids | ma/L 750 1800 I5:3025 (Part 16) 1984, Reaff, 2023 ;
3 | Total Solids T me/L 814 15:3025 [Part 15) 1984, Reaff, 2023 |
{
o e CHEMICAL PARAMETERS
' S.Mo. | Test (s) Conductad | Unit TestResults |  Standards (Effluents Test Method (IS 3025) |
i | discharging in stream) ‘
T ] : 735 T "559% 15:3025 (Part 11) 1983, Reaff, 2027 |
i Vel PTETEE | Sl
S BOD mg/L 195 30 | 15:3025 (Part 44) 1993, Reaff, 2023 E
737 oo T T me 76 250 15:3025 (Part 58) 2006, Reaff. 2023
4. | Oil& Grease T A [ I i 10 15:3025 (Part 39) 1991, Reaff, 2019
5| Arsenic 1 Mgt BDL .: 02 ©15:3025 (Part 42) 1992, Reaff, 2019
e (L0Q-0.01 mg/lj |
6 lead | meg/L N.D 0.1 I5:3025 (Part 47) 1994, Reaff, 2016
i —— 42,5005 51
7. | Zinc l mg/L 4.8 5.0 1S:3025 {Part 49) 1994, Reaff. 2019
[ 2 T chromim me/L N.D 20 15:3025 (Part 49) 1994, Reaff. 2019
_{L0Q-0.01 mg/l) ——
q, Nickel mg/L 'BDL 30 1S:3025 (Part 54) 2003, Reaff. 2019
(LOQ-0.01 me/1)

N.D. - Not Detectable;

Bg\ Below Detection Limit; LOQ- Limit of /.;, =

%ﬂkemaw“

e GRout

Authorlzed sifnz:m

Remarks:

» The above results are related only to tests performed on the samie

= This report is not to be reproduced wholly orin part & can not be yshiki

any advertisin media without our special permission in writing.
« Sample will be destroyed after 15 days of reporting unless otherwise specified.

* Report refers to the sample submitted to us and not drawn by ET&A Lab.; unless mentioned otherwise.

Result in parentheses is fram subcontractor.

£ +91.9837112609

+91-25360466038

- ushwani_lakhani@rediffmail.com

contoct@emctestinglaboratories.com

. www.emctlestinglaboratories.com

Khasra No. 1102

Industrial Area, Salempur Rajputan,
Roorkee - 247 647 (Utiarakhand)

Elrnmmtrfgmgemenwentre
‘;_i_jf CH R , Indl. Area
- ip _;,j:_. Resrkee




| Report No. ET & A/W5/84495/25
_ Work Order No. & Date : 84495/25 & 16.05.202

WASTE WATER SAMPLE ANALYSIS REPORT

SAMPLING DETAILS

Laboratory Sample Code : EMC/WS/84559/25
5

Date : 23.05.2025

Through e-mail

i 'Sé'hp!e Collected by Laboratory
Representative

' Name and Address of - M/s Triveni Engineering & Industries Ltd.
| Customer Sugar Unit, Khatauli,
E — | Distt.-Muzaffarnagar, U.P. T T —
| Sample Description/Type Islamabad Drain Sample | Sampie Collected by
_ Near- Rajvaha |
Sampling Location Industrial premises ‘ Sample Quantity / Packing

'L,_D;ate e _w ............
| Sampling Procedure:

....................... i ¢

!; Date of Start of Analysis

17.05.2025 | Date of Completion of Analysis

PHYSICAL PARAMETERS

5. No.

L e

T Ltr. x1 No. PVC can

Test (s} Conducted | Test Results Standards {Effluents fé;t Methb?[?!{ JUZSJMW ]
| | J s . discharging in_stream)
P Total Suspended Sollds mg/t ! 760 joo T aan ..15:3025 (Part 17) 1984, Reaff 2023
[ 2 Total Dissolved Solids me/L 520 1800 _15:3025 (Part 16) 1984, Reaff. 2023
L3 Total Solids mgfl ) e 15:3025 (Part 15) 1984, Reaff. 2023
CHEMICAL PARAMETERS
{8.No. | Test (s) Conducted Unit | TestResults | Standards (Effiuents Test Method (:5 3025)
. o e dischargingin stream) ;
lo.L. |pH : 745 33858 |15:3025 (Part 11) 1983, Reaff. 2022
P4 [Bop TR me/L 178 30 . 15:3025 (Part 44) 1593, Reaff 2023
fad, LE0D e 1NN 230 153025 (Part 58) 2006, Reaff 2023
i 4 Ol&Grease | 3680 10 0 1S:3025 {Part 39) 1991, Reaff 2019
[—2, . Arsemc L - Joas 02 . I5:3025 (Part 42) 1992, Reaff. 2019
G tead 1 omgt T Tese I o 153025 (Portd7) 1994 Reaff 3019
. Z Zing mg/L i 9.4 5.0 15:3025 (Part 49) 1994, Reaff. 2019
E 8 Chromium i mg/L 3.80 2.0 15:3025 {Part 49} 1994, Reaff 2019
(8., Nickel ok /71 S S - N N <P 1 15:3025 (Part 54) 2003, Reaff. 2019
MICROBIOLOGICAL PARAMETERS
§. No. | Test(s} conducted Unit Test Result Permissible Limit Test Method {1s 2025)
R T Tl 40x10° e100 s __J51622-1981 Reaff 2019
2 [ EColi L 54 x10° <00 <. 15:1622-1981Reaff 2019
i
B %a» ”"‘i &t C@ﬂ!ﬁ.\ﬁ
Chucked by -~ Authorized Signatory
DIRECTOR
EnvironmentManagement Centrg
e ety s -KhastaNo—-1102, Indl Amsa
* The abave results are related enly to tests perfonned on the sample. Eudorsement of product is nelther inﬁ%&#@%ﬁ%m}aun Reerkee
* This report is not to be reproduced wholly or in part & can not be used as evidence in the court of law & should not be used in
any advertisin media without our special permission in writing,
* Sample will be destroyed after 15 days of reporting unless otherwise specified.
* Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise,
® Result in parentheses is from subcontractor.
& +91-9837112609
+91-9535066038

= ashwani_lakhoni@redifimail.com

contact@emctestinglabaralorles.com

. www.emctestinglaboralories.com

Khasra No. 1102

Industrial Area. Salempur Rajputan,
Roorkee - 247 647 (Uttarckhand)




_________ PROVED & 150/ 4 b 5Ty

WASTE WATER SAMPLE ANALYSIS REPORT

SAMPLING DETAILS
| Report No. ET & A/WS/84496/25 Laboratory Sample Code : EMC/WS/B4560/25 | ~ Date: 23.05.2025 I
. Work Order No. & Date : 84496/25 8 16.052025 o j
| Name and Address of /s Triveni Engineering & Industries Ltd. ~ Order Reference : {
Customer Sugar Unit, Khatauli, | Through e-mail ;
e Distt-Muzaffarnagar,u.p. | ) J
Sample Description/Type Ladpur Pulliva Drain Sample Collected by Sample Collected E'}M[a boratory ‘
Sample : Representative
Sampling Location Industrial premises -Asampie Quantity / Packing 2 'L;r. x1 No. PVC can i
: 300 mi Sample for BOD Bottle |
' Date of Sampling I 16.05.2025 Date of Receipt of Sample 16052025 |
_Sampling Procedure: | As per IS: 3025 (Part 1) 1987 Reaff. 2019 = o |
Date of Start of Analysis 17.05.2025 | Date of Completion of Analysis | 23.052025 |
PHYSICAL PARAM :
S, No. Test (s) Conducted  Unit [ Test Results Standards {Effluents T fest Method (1S 3025] '
! discharging in_stream) |
Total Suspended §_o!id§ . mg/L | 810 25.0 15:3025 {Part 17) 1984, Reaff. 2023 1
Total Dissolved Solids mg/L | 960 1800 15:3025 (Part 16) 1984, Reaff. 2023 |
Total Solids me/L |’ 1770 P 15:3025 (Part 15) 1984, Reaff, 2023
CHEMICAL PARAMETERS
S.No, | Test{s)Conducted | Unit TestResults | Standards (Effluents | Test Methud (IS 3025)
| discharging in stream)
i | pH . 5,38 5.59.5 I5:3025 {Part 11} 1983, Reaff. 2022
2. | BOD mg/L : 210 S 15:3025 (Part 44) 1993, Reaff. 2023 |
3. | cop mg/L | 780 250 1S:3025 (Part 58) 2006, Reaff, 2023
4. | Oil&Grease mg/L 44,50 N 10 15;3025 (Part 39) 1991, Reaff, 2019
5. Arsenic mg/L ) .60 i 0.2 15:3025 (Part 42) 1992, Reaff. 2019
6. | Lead met . | B 1 0.1 15:3025 (Part 47) 1994, Reaf¥, 2019
7. | anc mg/L 12.6 5.0 __15:3025 (Part 49) 1994, Reaf*, 2019
8. | Chromium mg/L 450 | 2.0 _15:3025 (Part 49) 1994, Reaf* 2019
9 | Mickel mg/L ! 30 | 153025 (Part54) 2003, Reaff. 2019
MICROBIOLOGICAL PARAMETERS
5. No. | ;I’est(s] conducted | Unit ' Test Result { Permissible Limit I Test Method ]
1| Faecal Coliform | il 36x16° i <100 I5:1622-1981 Reaff 2019 ‘
2. | EColi . Koo e e G ) 5:1622-1981 Reaff. 2029
nele Stb E fric GDe
Checked by

\ Authorized Signatory
Qor¥s BiRECTOR
Remarks: il T ¥ €nv ¥ Aent Miﬂiﬂemem Centre
* The above results are related only to tests performed on the sample. Endorsement of product is neither inhmm 102, indl. Area
¢ This report is not to be reproduced wholly or in part & can not be used as evidance in the court of law & shogﬁ Moo aj}ut an. Reo thee
any advertisin media without our special permission in writing. i o o
Sample will be destroyed after 15 days of reporting unless otherwise specified. /j, L{}\ - 1@‘@ |
Report refers to the sample submitted to us and not drawn by FT8A Lab., uniess mentioned otherwise. £
¢ Result in parentheses is from subcontractor.

£% +91-9837112409
+91-9534066038
: Khasra No. 1102
- ashwani_iakhani@redifimall.com Indusirial Area. S_ale_m_pur Rujpuia-n.

toche testinglaboralories.com :
conloct@emctestinglaboralories.co Roorkee - 247 6567 (-Uhamkhan.d}
« www.emctlestinglaboratories.com



WASTE WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

‘Report No. ET & A/WS/84497/25 Laboratory Sample Code : EMC/W$/84561/25 = Date: 23.05 32035
Work Order No. & Date : 84497/25 & 16.05.2025
Name and Address of M/s Triveni Engineering & IndustriesLtd. Order Reference ;
Customer Sugar Unit, Khatauli, Through e-mail
Distt,-Muzaffarnagar, U.P.
Sample Description/Type Yahiyapur Pulliya Drain | Sample Collected by Sample Collected by Laboratory
| Sample \ Representative
Sampling Location Industrial premises | Sample Quantity f‘ﬁaaﬁng | 2Ltr. x1 No. PVCcan
. S ——— i 300 ml Sample for BOD Bottle
DateofSampling | 16052035 | Datoof Recelpt of Sampls_ 16.052025 |
Sampling Procedure: As per IS: 3025 (Part 1) 1987 Reaff. 2019 - R
Date of Start of Analysis 17.05.2025 ' Date of cgmpigtjgn of Analysis 23.05.2025
PHYSICAL PARAMETERS
S.No. | Test(s) Conducted Unit  Test Results Standards (Effluents
| discharging in stream)
il Total Suspended Solids mg/t | 440 i
2. | Total Dlssolved Solids - mg/l 1320 1800 15:3025 [Part 16) 1984, Reaff. 2023
3. [Total'solids L Tmgl T 1760 . _15:3025 [Part 15) 1984, Reaff, 2023
CHEMICAL PARAMETERS
Unit TestResufts | Standards (Efffluents  Test Method (1S 3025)
discharging in stream) ) R
: _ 539 . 5595 1S:3025 {Part 11) 1983, Reaff. 2022
‘mg/L 190 T30 77 isi3025 (Part 44) 1993, Reaff, 2023
3 mg/L | 630 250 15:3025 (Part 5B) 2006, Reaff. 2023
4 | Oil & Grease mg/L T 15:3025 (Part 39) 1991, Reaff. 2019 |
5. 1 Arsenic mg/L : 0.78 02 I15:3025 {Part 42) 1992, Reaft, 2019
6. | tead Mg/ O g 153025 (Part 47) 1594, Reall, 2019
7. Zinc me/L T 5.0 1S:3025 (Part 49) 1904, Reaff. 2019
8 Chromium me/L [ 5.04 R | 15:3025 (Part 48) 1394, Reafl, 2019
9 Nickel mg/L 6.6 | B _ 15:3025 [Part 54} 2003, Rea#!. 2019
MICROBIOLOGICAL PARAMETERS
[ 5. wo. ?ﬁ?&{‘s}ﬁﬁddaed‘” T Gnie "W“T TestResult |  Permissible Limit Test Method
|17 raecalColiform i [ T T, 516221981 Reaff 3018 |
Ex. ,2 I! £ Cgh ....... A - _n_-kl S rpreser e ! i 10} - . B x M:"- » '5 1622 881 Reaﬂ' 20*9 - Mh.
A i Gl
Checked by Authorized Sig
DIRECTOR
e ; Envirenment ManagementCentre
o — ... Khasra Ne 1102, tndl Area
Remarks: Salempn: Rajnatan, Snorkea
# The above results are refated oaly to fests park d on the sample. Endorsement of pradust is nelther inferred ot § %m:d:\

o This report is not to be reproduced wholly or in part & can not be used as evidence in the court of law & sh’éuld
any advertisin media without our speci=; permission in writing. 7

Sample will be destroyed after 15 days of raporting unless otherwise specified.

Report refers (o the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise, | OJ

Result in parentheses is from subcontractor. \\—/
- e

& +91-9837112609
+91-9525044038

Khasra No, 1102
ashwanl_lakhani@redifmail.com Indushial Area, Sulempur R.c:jputun,

i lestinglaboralories. :
contact@emciestinglaboralories.com Roorkee - 247 447 (U_Hurukhand)
www.emcteslinglaboratories.com



WASTE WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

Report No, ET & A/WS/84498/25 Laboratory Sample Code : EMC/WS/84562/25 Date: 23.05.2025
Work Order No. & Date : 84498/25 & 16.05.2025 "
Name and Address of - M/s Triveni Engineering & Industries Ltd. Order Reference :
Customer | Sugar Unit, Khatauli, Through e-mail
| DIS-Muzaffarnagar, U.P.
Sample Description/Type [ Kali Nadi Pulliya Drain | Sample Collected by Sample Collected by Laboratory
| Sample Representative
Sampling Location ! Industrial premises Sample Quantity / Packing 2 Ltr. x1 No. PVCcan
. .| 300miSamplefor BOD Bottle
| Date of Sampling | 16.052025 Date of Receipt of Sample . 16.052025
Sampling Procedure: | As per IS: 3025 (Part 1) 1987 Reaff, 2019 o , |
_Date of Start of Analysis [ _Are52025 1 Date of Completion af Analysis ] 23.05.2025 i '
PHYSICAL PARAMETERS
S.No. | Test(s) Conducted Unit " Test Results Standards (Effluents |  Test Method (1S 3025)
| discharging in stream)
1, Total Suspended Solids mg/L , i . RO = o [ 15:3025 (Part 17) 1984, Reaff. 2023
2. | Total Dissolved Solids me/L ! 1200 1800 | 15:3025 (Part 16) 1984, Reaff. 2023 |
3 Total Solids mg/L L B 15:3025 (Part ISE_E?Mﬁfi__Egaff. 20
CHEMICAL PARAMETERS
S. No, Test {s) Conducted i Unit Test Results Standards (Effluents | Test Method (IS 3025)
- | discharging in stream) | e
1 - 6.24 5.5-9.5 __15:3025 (Part 11) 1983, Reaff. 2022 |
2 | meg/L [ 198 = - S 4. 153025 (Part 44) 1993, Reaff. 2023
bl W T S 250 15:3025 (Part 58) 2006, Reaff, 2023
4. L mgt 1 306D 10 AL (Part 39} 1991, Reaff. 2019
5. | Arsenic g mg/L ' 0.2 (Part 42} 1992, Reaff. 2019
6. | tLead =' mg/l 0.1 __15:3025 (Part 47) 1994, Reaff. 2019
7. | Zinc [ me/L 5.0 __15:3025 (Part 49) 1994, Reaff 2019
8. Chromium ma/l | 2.0 . 15:3025 (Part 49} 1994, Reaff. 2019 i
9. | Nickel mg/L i : | 3.0 |..15:3025 (Part 54) 2003, Reaff. 2019
MICROBIOLOGICAL PARAMETERS
5. No. Test(s) conducted Unit ' Test Result Permissible i Test Method 1
..... TP TS ] 1 i Limit : AT e LI 4
L | Faecal Coliform ml 5.4x10’ <100 ‘. 5:1622-1981 Reaff. 2019 |
2. | EColi ml i 6.0x10° | <100 ! [5:1622-1981 Reaff. 2019
Sule s oGl
od -~ uthorized Sign#fo
o DIRECTOR '
EnvironmentManagement Centre
o - Rhastalo—1102 ladl-Ares
Remarks:
o The above résults are rélated only 1o tests performed on the samygle, Endarsement of produet is nelther mfeﬁm&%ﬁﬁ’ utan, Roorkee
= This report is not to be reproduced wholly or in part & can not be used as evidence In the court of law & shou'd not be used in
arty advertisin media without our spedial permission In writing. '
* Sample will be destroyed after 15 days of reporting unless otherwise specified.
= Report refers to the sample submitted to us and not drawn by ET&A Lab., unfess mentioned othenwise.
e Result in parentheses is from subcontractor.
& +91-9837112609

+91-9536046038

+ ashwani_lakhani@rediffmall.com
contack@emciesiinglaboralories.com

Khaosra No. 1102 A
Industrial Area. Salempur Rajputan,
Roorkee - 247 §47 {Uttarakhand)

. www.emclestinglaboraterles.com
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L2 REGIONAL LABORATORY MuzaffarN agar
:{‘“"?i’ UTTAR PRADESH POLLUTION CONTROL BOARD
3
’??‘r‘mﬁ Kamal Cinema Building,Railway Road, Muzaffarnagar
Ref No; 31950007/ MuzaffarNagar/2025/paybasis Date:31/07/2025

1- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULLMUZAFFARNAGAR

2- Address of Industry; SHIEIKHPURA SUGAR UNIT KHATAULI:MUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Final Qutlet discharge of E.T.P.

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Kunwar Santosh Kumar; A.E.E (2) Raja Gupta; Junior Engincer

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Lirs PVC

9- Date of Sample Collection: 22/05/2025

10- Analyis Indented by; RO MuzaffarNagar

11- Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APIA Standards

13- ULR Number: -

14- Sampling Plan/Ref. No.: -

13- Sampling Method Ref.: APIIA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

=
S. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pll, APIIA 24th Ed. 4500B: 2023 = 75 5.5-8.5 02-12
2 Suspended Solids , APIIA 24th Ed. mg/l 22 30 10-20000 mg/

2540 D Total Suspended Solids dried at
103-105 2C 2023

3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 658 2100 10- 50000 mg/1
C Total Dissolved Solids dried at 180
°C 2023
4 | Total Solids, APHA 24th Ed.2540 B: mg/l 680 Not Specified 10- 50000 mg/l
2023 i
5 | BOD, APIIA 24th Ed. 3 day 27 °C IS mg/l 19.0 30.0 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
6 COD, APHA 24th Ed. 5220 B Open mg/l 112 250 5.0 -100000 mg/]
i Reflux Method 2023

Relerence- (1) General Standards Tor discharge of cnvironmental pollutants are as part-A Lffluent {(Schedule-VI). The lnvironment (Protection) Rules. 1986
souree: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer HPA standards for speeilic purpose

Mot 1 Phe pesules i the best Report elare anly w the items tested: 2. The report shall not he reproduced-cxcept i full, without the written permission of lshoratory. 3 The test repon pieriains to the sample as
recenad m Tab

Remark: N4 Digitally signed by

GEETESH ctéresi

CHANDRA

CHANDRA pate. 2025 08,05

12:27:33 +05'30

UPPCB/Regional Issue No.: 0 Issuc Date:31.07.2025 |Page No.:Page | of 3 ‘
Laboratory MZN 4‘

B!_‘.j]_cndmcnt No.:0 Amendment Date.:31.07.2025 | Approved by: TM Issued by: QM
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Analysed hy-
[Ravish Pratap Singh(JRF), Diwakar
Dev Gahlot(JRF)|
Authorized by GEETESH ) cane oy,
CHANDRA 222
Gitesh Chandra (RO) Regional Officer
UPPCB/Regional Issue No.: 0 Issue Date:31.07.2025 | Page No.:Page 2 of 3 —‘
Laboratory MZN __[
Amendment No.:0 ‘Amendmcnt Date.:31.07.2025 [Approved by: TM hssug_c_l__by: oM |
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L REGIONAL LABORATORY MuzaffarNagar
;i;,"“."ﬁ"' UTTAR PRADESH POLLUTION CONTROL BOARD
T Kamal Cinema Building,Railway Road, Muzaffarnagar
Ref No: 31950272/M uzaffarNagar/2025/paybasis Date:31/07/2025

I- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULEMUZAFFARNAGAR

2- Address of Industry; SHEIKHPURA SUGAR UNIT KHATAULLMUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Inlet of E.T.P,

5~ Type of Sample (Grab/Compeosite/Integrated): Grab

6- Sample Collected By: (1) Kunwar Santosh Kumar; A.E.E (2) Raja Gupta; Junior Engincer

7- Colour and Odour: Brownish Foul

8- Quantity and Packing: 2.0 Lus PVC

9- Date of Sample Collection: 22/05/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APIA Standards

13- ULR Number; --

14- Sampling Plan/Ref, No.: --

15- Sampling Method Ref,; APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Prescrvation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

| 1 | pH, APITA 24th Ed. 4500B: 2023 . 6.0 - 02-12 |
2 Suspended Solids . APHA 24th Ed. mg/l 282 - 10-20000 mg/I

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 1264 - 10~ 30000 mg/]
C Total Dissolved Solids dricd at 180
L °C 2023
4 | Total Solids, APHA 24th Ed.2540 B: mg/] 1546 - 10- 50000 mg/
2023
5 | BOD, APIIA 24th Ed, 3 day 27 °C IS mg/l 632 - 1.0 -50000 mg/]
3025 ( Part 44): 1993 Bio 2023
6 COD, AP1IA 24th Ed. 5220 B Open mg/l] 1576 - 5.0 -100000 mg/l

Reflux Method 2023

Relerence- (1) General Standards [or discharge of environmental pollutants are as part-A Effluent {Schedule-VI). The Environment (Protection) Rules, 1986
souree: www.cpeb.nie.in/GeneralStandards.pd[, Besides these standards, refer EPA standards for speeilic purpose

Ratg 1 The results wothe Fest Repert relate anly o the wems tested: 2 The report shall not be reproduced-except m full, without the wistten pemussion of laboratery. 3 The test report pertawms b the sl as
received an Lab

Remark: NA

GEETESH pigitally signed

by GEETESH
CHANDR cHanDRA

Date: 2025.08 05
A 12:29:08 +05' 40"

e -
4U!"P(.fBr’Reg_{imml Issue No.: 0 Issue Date:31.07.2025 |Pagse No.:Page 1 of 3
Laboratory MZN

Amendment No.:0 Amendment Date.:31.07.2025 | Approved by: T™M hssucd by: QM




Analysed by-

52

[Diwakar Dev Gahlot(JRF), Ravish
Pratap Singh(JRF)|

Authorized by

Gitesh Chandra (RO)

GEETESH

Digitally signed
by GEETESH
NDRA

CHA
CHANDRA bate: 2025 08,05

12:29:117 +05'30"

Regional Officer

UPPCB/Regional
Laboratory MZN

Issue No.: 0

Issue Date:31.07.2025

Page No.:Page 2 of 3

Amendment No.:0

Amendment Date.:31.07.2025

Approved by: TM

Issued by: QM
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T REGIONAL LABORATORY MuzaffarNagar
m UTTAR PRADESH POLLUTION CONTROL BOARD
%’m{«“ Kamal Cinema Building,Railway Road, Muzaffarnagar
Ref No: 31949878/ MuzaffarNagar/2025/paybasis Date:31/07/2025

I- Name of Industry: TRIVENI ENGINEERING & INDUSTRIES LTD SUGAR UNIT , SHEIKHPURA SUGAR UNIT
KHATAULELMUZAFFARNAGAR

2- Address of Industry; SHEIKHPURA SUGAR UNIT KHATAULLMUZAFFARNAGAR

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Discharge of S.T.P,

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Kunwar Santosh Kumar: A.E.E (2) Raja Gupta; Junior Engineer

7- Colour and Odour: Colourless No Specific

8- Quantity and Packing: 2.0 Ltrs PVC

9- Date of Sample Collection: 22/05/2025

10- Anpalyis Indented by: RO MuzaffarNagar

11~ Date of sample receipt in Lab: 22/05/2025

12- Period of Analysis: As per APHA Standards

13- ULR Number: -

14- Sampling Plan/Ref. No.: --

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. Range

1 pH, APHA 24th Ed. 45008: 2023 - 7.6 6.5-8.5 02-12

2 Suspended Solids , APHA 24th Ed. mg/l 44 100 10-20000 mg/1

2540 D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, AP11A 24th Ed. 2540 mg/l 634 2000 10- 50000 mg/l
€ Total Dissolved Solids dricd at 180
°C 2023
4 Total Solids, APIIA 241h Ed.2540 B: mg/] 678 Not Specificd 10- 50000 mg/]
2023 i
5 | BOD, APHA 24th Ed, 3 day 27 °C IS mg/ 220 30.0 1.0 -50000 mg/I
3025 ( Part 44); 1993 Bio 2023
6 COD, APIIA 24th Ed. 5220 B Open mg/l 124 250 3.0 -100000 mg/1

Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants arc as part-A Effluent (Schedule-VI). The Linvironment ( Protection) Rules, 986
soureer www,cpeb.nic.in/General Standards.pdf. Besides these standards, refer IPA standards for specific purpase

Nate 1 The resules i the Test Repart relaie ey g the ttems tested: 2 Lhe report shall not be reproduced-except in full, without the written permssion of laboratory. 3 The test report pertans o the sample a=
recerved i Lab

Remark: NA

Digitally signed

GEETESH by GeeTesH

CHANDRA
CHANDRA pate: 2025.08.05

12:28:43 +0530"

UPPCB/Regional Issue No.: 0 Issue Date:31.07.2025 |Page No.:Page 1 of 3
Laboratory MZN

Amendment No.:0 Amendment Date.:31.07.2025 | Approved by: TM Issued by: QM ‘
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Analysed hy-
[Diwakar Dev Gahlot(JRF), Ravish
Pratap Singh(JRF)]

igitally signed
Authorized by GEETESH Evgﬁtfélgﬁi
o CHANDRA

CHANDRA pate. 2025 08.05

12:28:52 +05'30"

Gitesh Chandra (RO) Regional Officer

|—UP'P'C'BIRegiona] Issue No.: 0 Issue Date:31.07.2025 [Page No.:Page 2 of 3

Laboratory MZN 3

Amendment No.:0 Amendment Datc;:31.{]7.2025{Approved by: TM 'lssued by: QM _




